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CENTRAL ADMINISTRATIVE TRIBUNAL <j§;7
PRINCIPAL BENCH

OA No.1815/89.

New Delhi, this the 28th day of April, 1994.

SHRI J.P.SHARMA, MEMBER(J).
SHRI S.R.ADIGE, MEMBER(A) .

Shri G.N. Tiwari,
S/o Shri Rameshwar Tiwari,
Assistant Station Master,

‘Northern Railway,

Delhi Sarai Rohilla,

Residential Address

Railway Quarters,

- Delhi Sarai Rohilla,

Delhi. ...Applicant

By advocate : Shri G.D.Bhandari, though not present. -
VERSUS

1. Union of India, through
The General Manager,
Northern Railway, Baroda House,

~New Delhi.
2. The Divisional Railway Manager,
Northern Railway,
Bikaner. : . . .Respondents
By advocate : Shri BszK:Aggarwaly: 7~ " ﬁﬁﬁ.ﬂ”?ﬁﬂTﬁ“

O R D'E R (ORAL)
SHRI J.P.SHARMA :

The applicant was served with a memo of charge- -
sheet and oral 7. inquiry was held and the discipiinary
authority imposed the punishment‘of reduction to lower
grade, i.e., ’5.1400-2300 to Rs.1200-2040 for a period of
three years by the ordef dated 8-7-1987. The applicant
preferred an appeal and on the aépeal, by the order
dated 14-7-88, the punishment was reduced for reduction
in the. lower scale for two years\ subject to non-
recurrence of same indiscipline during his two years of
probation perioa. Any indiscipline during these two

years under reduction to next lower scale would

automatically extend the period to three years. The

application *is also barred by time as it was filed in
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September, 89 and applicant has also preferred an

application for condonation;of delay. That application

" for condonation of delay was allowed by the order dated

12-9-89, The respondents have filed the reply and

contested this application.

2. This is an old matter but since being a
disciplinary case, we do not dispose it of on merits

but prefer to dismisé it in default of the parties. .

- Order passed accordingly. Costs on parties.

(S. R.ADIG ’ (J.P.SHARMA)
MEMBER(A) MEMBER(J)

Later on, Shri B.K.Aggarwal, advocate, appeared

for the respondents.
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(S.R.ADICGE) (J.P.SHARMA)
MEMBER (A) MEMBER (J )
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